Post Offer Public Announcement for the attention of the shareholders of

AIMCO PESTICIDES LIMITED

Registered Office: B-1/1 MIDC Industrial Area, Lote Parshuram, Village Awashi, Taluka Khed,
District Ratnagiri - 415707 Maharashtra Tel. 91-2356-272136

This Post Offer Announcement (“Announcement”) is being issued by Fortune Financial Services (India) Limited as
Manager to the Offer on behalf of Excel Crop Care Limited (‘ECCL” or the “Acquirer”). This Announcement is in
continuation of, and should be read in conjunction with, the Public Announcement made on October 28, 2005 (the
“PA”), the Corrigendum to Public Announcement made on January 9, 2006 (“the Corrigendum”) and the Letter of
Offer dated January 3, 2006 issued to the shareholders of Aimco Pesticides Limited in terms of the applicable
provisions of the Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers)
Regulations, 1997 and subsequent amendments thereto (the “Regulations” or the “SEBI Takeover Code”). The
terms used, but not defined in this Announcement, will have the same meaning assigned to them in the PA, the
Corrigendum and the Letter of Offer.

The details subsequent to the completion of the offer by ECCL to acquire up to 18,50,000, fully paid up
Equity Shares of Rs. 10/- each, representing 20.03% of the voting equity capital of Aimco Pesticides Limited
at a price of Rs. 24.50 (Rupees Twenty four and paise fifty only) per fully paid up Equity Share, payable in
cashareasunder:

1. Name and Address of the Target Company Aimco Pesticides Limited
B-1/1 MIDC Industrial. Area, Lote Parshuram,
Village Awashi , Taluka Khed,
District Ratnagiri - 415707. Maharashtra

2. Name and Address of the Acquirer Excel Crop Care Limited
184-87, Swami Vivekanand Road
Jogeshwari (West), Mumbai 400 102

3. Name of the Manager to the Offer Fortune Financial Services (India) Limited
4. Name of the Registrar to the Offer Intime Spectrum Registry Limited
5. Offer Details:
- Date of Opening of the Offer January 25, 2006
- Date of Closure of the Offer February 13, 2006
- Date of dispatch of consideration February 24, 2006
6. Details of the acquisition
Sr. | Item Proposed in the Actuals
No Letter of Offer
| Offer Price Rs 24.50 per share Rs 24.50 per share
Il | Shareholding of the Acquirer / Kamaljyot Investments | 10,075 10,075
Limited (deemed PAC) before the Preferential (0.15%) (0.11%)
Allotment (No. & %)
Il | Shares acquired by way of Preferential Allotment 23,00,000 23,00,000
(No & % of Post Preferential Allotment Voting Capital) | (24.90%) (24.90 %)
IV | Shares acquired in the offer Up t018,50,000 30,120
(No & %) (20.03% ) (0.33%)
V| Size of the offer Up to Rs 4,53,25,000/- | Rs. 7,37,940/-
(No of shares multiplied by offer price)
VI | Shares acquired after the PA but before 7 working No shares were acquired during this period
days prior to closure date, if any except for the 23,00,000 shares (24.90%)
acquired under Preferential Allotment
as specified in Il here in above.
VII | Post offer shareholding of the Acquirer and deemed 41,60,075 23,40,195
PAC upon transfer of shares accepted under offer (45.04%) (25.34)
(No & %) (II+11+IV+V1)
VIII| Pre & Post Offer shareholding of public Pre Offer | Post Offer | Pre Offer | Post Offer
(No & %) 46,77,915| 28,27,915 | 46,72,269 | 46,42,149
(50.65%) | (30.62%) | (50.58%) | (50.26%)

7. Status of Escrow Account, whether released or not: To be released.
8. Nointerestis payable underthe Offer.
9. Thereare no pending investor complaints regarding the Offer as on date.
The Acquirer, represented by its board of directors, accepts full responsibility for the information contained in this
Post Offer Public Announcement and also for fulfilling its obligations as laid down in the SEBI Takeover Code.
This Announcementwould also be available on SEBI website http://www.sebi.gov.in
Issued by Managers to the Offer

QF

FORTUNE FINANCIAL SERVICES (INDIA) LIMITED

K. K. Chambers, 2nd Floor, Sir P. T. Marg, Fort, Mumbai - 400 001
Tel No.: +91-22-2207 7931; Fax No.: +91-22-2207 2948

Email: sunilgokhale@ffsil.com ; Contact Person: Mr. Sunil Gokhale

on behalf of:
EXCEL CROP CARE LIMITED
184-87, Swami Vivekanand Road, Jogeshwari (West), Mumbai - 400 102
Tel No. : +91-22-56464200; Fax No. :+91-22-26783657
Date: February 27, 2006 Place: Mumbai
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